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( e )  The  t e r m s  of re fe rence  of M l ra  Se th  
Committee on  Handlooms constituted by  the Mlnis:ry 
of Textiles are as follows : 

Assess the extent to which the objectives 
of the Textile Policy. 1965 have been  
achieved by the Handloom Sector; 

Assess the impact of various schemes 
w h i c h  a re  b e i n g  imp lemented  in  the 
handloom sector; 

Assess the threats and opportunities facing 
the handloom sector and devise ways and 
means to capitalise on the opportunities 
a n d  i n  par t i cu la r  recommend 
c o m p r e h e n s i v e  suppor t  necessary  to 
achieve a quantum jump in exports 

Make a comprehensive assessment of the 
bottlenecks in the way of development of 
the handloon sector in all areas including 
input supplies, credit support, production 
techno logy ,  d e s i g n  avai lab i l i ty ,  
o r g a n l s a t i o n a l  s t ruc tu re ,  marke t ing  
support, exports etc and to recommend 
( a )  m e a s u r e s  to  p r o m o t e  rap id  
development of the handloom seclor, (b) 
measures for its growth in an econom~cally 
vlable manner 

New Mineral Pol icy  

SHRI BABURAO DADA PARANJPE WdI 
the PRIME MINISTER be pleased to state 

( a )  whether some f o r e ~ g n  companies have shown 
the~r  Interest to make investment in M ~ n e  Sector in 
l n d ~ a  as a result of announcement of new mineral 
poi*cy 

Ib) i l  so, the details lhereof,  

( c j  the deta~ls  of m~nera ls  and metals for whlch 
the above companies have shown thelr meres t .  and 

(d) the re8ctlon of the Govr rnmr t  thereto? 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MlNlSTER OF TOURISM (SHRI SRIKANTA 
JENA) :(a) to (d). Yes, 81r. Alt8r the announcement of 
the National Minorr l  Policy, 1893 r number of foreign 
compan les  h a v e  e x p r e r r o d  In te res t  i n  mak ing  
investments In the mlnirlg rector.  This interest is for 
prospecting and mlnlng operations for minerals like 
gold, and basemetalr.  The rppl lcat lons of these, 
cornpanles are belng p r o c e r r r d  a8 per the terms of 
the Natlonal Mineral Poilcy, 1883 and the provisions 
kof the  M ines  a n d  Minera l8  ( R e g u l a t i o n  & 
Development) Act 1857, 

Pr lce of Petro leum Producta 

79. SHRI MAHESH KUMAR KANODIA : Will 
the PRIME MINISTER be pleasad to state : 

(a) whether the p r l ce r  of pet ro l rum products 
have been Increased; 

(b) if so, the detalls therefor; nnd 

(c)  the rationale behind the increase' 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM A N D  NATURAL QAS ( S H R I  T . R .  
BAALU) : (a)  and (b).  Yes, Slr. Tho Government has 
Increased the  p r i c e  of admin is tered pe t ro leum 
products except Kersene for demestic use w.e.f. mid- 
night of 2nd13rd July, 1996. Further, the price of HSD 
was reduced w.e.f, mid-night of 6th171h July, 96 A 
statement giving the pre revi8ed and revised ex-  
storage point ceiling se l l~ng  prices of admmistered 
petroleum products exclusive of Excise Duty, Sales- 
tax and local levles IS enclosed 

(c )  The price increase has been necess i t i a t~d  to 
contain the deficit in the 011 p o ~ l  account and thus 
enable o i l  companies to mainta in  uninterrupted 
supply of petroleum products In the country. 

STATEMENT 

Revlsed Ex-storage point prices with effect from midn~gh l  01 2nd/3rd July, 1996 
of  Admin~stered petroleum products 

.- 
Name of Sell ing Existing B a s ~ c  Revised B a s ~ c  Percentage 
Product U n ~ t  Ceillng sell ing Celling Selling Increase 

Price Ex-storage Price Ex-Storage 
Polnt Exc lus~ve Pomt Exclusive 
of EX CIS^ Duty of Excise Duty 

Erc Etc. 
(Rs I S U )  - .  .. . .. .. .-.- _ . _. . - (Rs. lSU) .-.-.,. . . .. 

1 2 3 4 5 
... - L .---.- -- __.__.^I - .- .- 

MS-87  K L 12844 34 16055.43 25 .00% 
MS.93 K ?  15344 34 l Q t 8 0  43 25 .00% 
V S - 8 0  K L 12873 49 _ - . _ - - -  - . - -- . I - . - - -- 16081.86 25 .00% 


